
CENTRAL ELECTRICITY REGULATORY COMMISSION 
4th Floor, Chanderlok Building, 36, Janpath, New Delhi- 110001 

Ph: 23753942 Fax-23753923 
 

Date: 9.11.2018 
 
To, 
 
General Manager (Commercial)  
NTPC Ltd.,  
NTPC Bhawan, Core-7,  
Scope Complex-7, Institutional Area,  
Lodhi Road, New Delhi-110 003 
 
 

Sir, 
 
Subject:  Petition No. 46/MP/2018- Petition for revision of the Normative Annual 

Plant Availability Factor in respect of NTPC’s Power Stations on account 
of Shortage of Coal availability. 

 

Ref:         TPDDL letter dated 26.10.2018 
 

                                               ____________________ 
 
    Enclosed herewith is copy of TPDDL’s letter dated 26.10.2018 seeking 
clarification for its impleadment in the above petition.  
 
2.  In this regard, it is pointed out that TPDDL has been arrayed as Respondent in 
Petition No. 274/GT/2014 (Revision of tariff of Farakka STPS Stages-I & II (1600 
MW) for the period from 1.4.2009 to 31.3.2014) and Petition No. 316/GT/2014 
(Determination of tariff for Farakka STPS, Stages-I & II for the period from 
1.4.2014 to 31.3.2019).  
 
3.   Since the reliefs prayed for in Petition No. 46/MP/2018 relates to Farakka STPS 
also, you are requested to implead TPDDL as party respondent in this Petition. You 
are further requested to file amended memo of parties and serve copy of the 
petition on TPDDL also within 10 days of receipt of this letter.  

 
 

                                                                                               Sd/-                                
               (B. Sreekumar) 

Deputy Chief (Law) 
 

Enclosure: As above 

 




